
S.NO CASE TYPE CASE NO. Remarks

1 Cr.M.P. 1482/21 03/02/2022
2 Cr.M.P. 2237/21 17/02/2022 If ready
3 Cr.M.P. 2268/21 17/02/2022 If ready
4 Cr.M.P. 3447/21 List along with I.A.
5 Cr.M.P. 3520/21 List along with I.A.
6 Cr.M.P. 2477/19 List along with I.A.
7 Cr.M.P. 3222/21 List along with I.A.
8 Cr.M.P. 2532/14 List along with I.A.
9 Cr.M.P. 2209/21 In Usual Course

10 Cr.M.P. 3345/21 In Usual Course
11 Cr.M.P. 3448/21 In Usual Course
12 Cr.M.P. 2083/21 In Usual Course
13 Cr.M.P. 3192/21 In Usual Course
14 Cr.M.P. 2210/21 In Usual Course
15 Cr.M.P. 3531/21 In Usual Course
16 Cr.M.P. 1813/21 In Usual Course
17 Cr.M.P. 1735/19 In Usual Course
18 Cr.M.P. 3836/18 In Usual Course
19 Cr.M.P. 753/14 In Usual Course
20 Cr.M.P. 2940/17 In Usual Course
21 Cr.M.P. 98/22 In Usual Course
22 Cr.M.P. 16/22 In Usual Course
23 Cr.M.P. 65/22 In Usual Course
24 W.P.(Cr.) 299/20 24/02/2022 If Ready
25 W.P.(Cr.) 205/21 24/02/2022 If Ready
26 W.P.(Cr.) 162/21 24/02/2022 If Ready
27 Cont.(Cvl.) 738/21 11/02/2022
28 Cont.(Cvl.) 114/21 18/02/2022
29 Cont.(Cvl.) 109/21 18/02/2022
30 Cont.(Cvl.) 290/21 18/02/2022
31 Cr.Rev. 2210/21 Rejected
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SL. NO REMARKS PENDING STATUS
1 F.A. 68/2016 Allowed for 04-02-2022
2 CONT. CVL 415/2019 Allowed for 04-02-2022
3 CONT. CVL 356/2020 PENDING
4 TA 33/2019 Allowed for 07-02-2022
5 TR.PET CVL 54/2021 Allowed for 11-02-2022

LIST AND COMPUTER
FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY  I.E. ON  02-02-2022 TILL 03:30 PM

CASE TYPE AND DETAILS



S.NO CASE TYPE CASE NO. Remarks
1 WPC 310/22  04-02-2022
2 FILING NO. 543/22 07-02-2022
3 FILING NO. 643/22 28-02-2022
4 WPC 4718/21 02-03-2022
5 WPC 26/22 28-02-2022
6 WPC 5007/21 03-03-2022
7 WPC 299/22 24-02-2022
8 WPC 273/22 24-02-2022
9 WPC 103/22 08-02-2022

10 WPC 201/22 07-03-2022
11 WPC 5640/21 09-03-2022
12 WPC 2051/21 14-03-2022
13 WPC 5318/21 03-03-2022
14 WPC 4981/21 10-03-2022
15 WPC 4666/21 09-03-2022
16 WPC 4314/21 14-03-2022
17 WPC 3541/21 08-03-2022

18 WPC 4889/21

19
WPC 3981/21

20 CR 24/20 11-02-2022
21 CR 25/20 11-02-2022
22 BA 11631/21 11-02-2022
23 CMP 855/19 11-02-2022
24 CMP 275/20 11-02-2022
25 CONT CVL 212/21 11-02-2022
26 CONT CVL 333/21 11-02-2022
27 CONT CVL 293/21 18-02-2022
28 CONT CVL 148/21 18-02-2022
29 CONT CVL 548/21 18-02-2022
30 CONT CVL 8/22 18-02-2022
31 WPC 5300/19 PUT UP IN USUAL COURSE
32 WPC 4754/19 PUT UP IN USUAL COURSE
33 WPC 4786/19 PUT UP IN USUAL COURSE
34 WPC 4749/19 PUT UP IN USUAL COURSE
35 WPC 5242/19 PUT UP IN USUAL COURSE
36 WPC 5572/19 PUT UP IN USUAL COURSE
37 WPC 4785/19 PUT UP IN USUAL COURSE
38 WPC 3835/20 PUT UP IN USUAL COURSE
39 WPC 581/21 PUT UP IN USUAL COURSE
40 WPC 2907/21 PUT UP IN USUAL COURSE
41 WPC 3195/21 PUT UP IN USUAL COURSE
42 WPC 4371/18 PUT UP IN USUAL COURSE
43 WPC 4626/19 PUT UP IN USUAL COURSE
44 WPC 2586/21 PUT UP IN USUAL COURSE
45 WPC 963/20 PUT UP IN USUAL COURSE
46 WPC 3030/19 PUT UP IN USUAL COURSE
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47 WPC 1752/21 PUT UP IN USUAL COURSE
48 WPC 1123/20 PUT UP IN USUAL COURSE
49 WPC 4187/21 PUT UP IN USUAL COURSE
50 WPC 3332/21 PUT UP IN USUAL COURSE
51 WPC 3302/18 PUT UP IN USUAL COURSE
52 WPC 6690/17 PUT UP IN USUAL COURSE
53 WPC 1034/21 PUT UP IN USUAL COURSE
54 WPC 3302/18 PUT UP IN USUAL COURSE
55 WPC 5421/18 PUT UP IN USUAL COURSE
56 WPC 3924/21 PUT UP IN USUAL COURSE
57 WPC 5672/18 PUT UP IN USUAL COURSE
58 WPC 6830/17 PUT UP IN USUAL COURSE
59 WPC 2150/18 PUT UP IN USUAL COURSE
60 WPC 3362/19 PUT UP IN USUAL COURSE
61 WPC 2153/21 PUT UP IN USUAL COURSE
62 WPC 1820/21
63 WPC 823/21
64 WPC 3364/18
65 WPC 4665/21
66 WPC 554/21
67 WPC 2751/21
68 WPC 1809/21
69 WPC 1687/20
70 FILING NO. 614/22
71 WPC 2918/21
72 WPC 2658/21
73 ARB. APP. 11/19 NOT RELATED TO THIS COURT

NOT CONSIDERED AS STATEMENT 
REGARDING INFORMATION TO OTHER SIDE 

HAS NOT BEEN GIVEN



S.NO CASE TYPE CASE NO. Remarks

1 ABA 9044/21 FIX ON 04-02-2022
2 WPC 3256/12 FIX ON 03-02-2022

3
WPC

7115/12
WITH

7127/12
FIX ON 03-02-2022
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